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ernment, public and private organi .. 
sations are substantially utilised to-
day. 

(b) -The computers at Planning 
Commission and Bharat Heavy 
Electricals Limited (BHEL) , at Delhi, 
which became operational in Feb-
ruary, 1978 and May, 1979 res-
pectively, w're configured in terms of 
size and r yer with respect to the 
planned wo ... " load of the organisations 
over a 5 year period, which is the 
typical life time of such systems Both 
thes~ computers are already being 
utIlised on a two shift (10-12 hours 
day) basis. It is therefore well founded 
to expect tbat they will be practically 
fully utilised over the next two years. 

(c) Does not a rlS~. 

(d) Since imports are beIng allowed 
after examination of user require-
ments as also the essentiahty of such 
imports, there is no need to review im-
port licences already gran ted or to 
place a blanket ban on computer im-
ports until that review is completed. 

(e) Savines can accrue by increas-
ing the capacities of existing f!omputer 
centres by granting to tho~ cel.tel's 
additional import licences of relatively 
small value, rather than importing 
more complete computer systElms. This 
constitutes one of the important policy 
objectIves of the special import polk y 
on computers which the DOE is Im-
plementing. 
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Establialul1ent of Forest baSed Indus-
try in Gay&, Bihar 

*126. SHRI RAM SWARUP RAM: 
Will the Minister of INDUSTRY be 
pleased to state: 

(a) whether Government have re-
ceived any memorandum for: estab-
lishment at a forest-based induslTy 
in Gaya (Bihar); and 



(b) iii 10, what aeUon QovenllMld 
lIave .keD in fuia direetion? 

TRB 1.tImSTBR OF STAT!: IN 
THlD MlNlSTRY OF INDUSTRY 
(SHlU CHARNJIT CHANANA): 
(8) Yes, Sir. It has been SUggest-
ed that a paper mill based on bamboo, 
sh()uld be established in Gaya District. 

(b) The bamboo resources of Gaya 
district \vould not be adequate to 
support a paper mill of economically 
via ble size. 

COIQIDeDts of Ministries Oil Draft Rules 
of Kendriya Saehivalaya Raj 

Bltasha Sewa 

*127. SHRI T. S. NEGI: Will the 
Minister of HOME AFF ATRS be pleas-
ed to state: 

(a) whether it is a fact that in 
January, 1979, draft rules far Ken-
driya Sachivalaya Raj Bhasha Sewa 
were circulated to all the Ministries! 
Departments fOr comments; 

(b) whether Government propose 
to lay on the Table a summary 01. the 
comments o1fered by the Ministries I 
Departments with regard to the pres-
cription of educational qualifications: 
and 

(c) whether it is also a fact that in 
the case of Translators also, the 
Ministries and Departments have sug· 
gested that the minimum educational 
qualification should be graduation in 
Hindi? 

THE MINISTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKAWANA): 
(a) Yes, Sir. In January, 1979 a draft 
of rules fOr Central Secretanat OffiCHl} 
Language Service (Group A and B) 
was circulated to aU MinIstries/De-
partment for their comments. 

(b) No, Sir. 

(c) Yes Sir. Some N..inistrits/pe-
partments have suggested that mini-
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m.um educational QualiAcation tor cI£. 
teet recruitment to the post of tJ,-aDl-
Iators should be graduation with Hbldi 
and English. 

Communal DIstur1Mmces 

*128. SHRI JAGPAL SINGH: 

SHRI RAM VILAS PASWAN: 

Will the Minister of HOME 
AFFAIRS be pleased to state: 

(a) whether there have been large 
scale communal disturbances in cer-
tain parts of the country including 
Moradabad and Delhi; 

(b) if so, the loss of life and pro-
perty suffered by the victims of these 
distur bances; 

(c) the steps taken by Government 
to identify the reasons and the anti· 
national elements responsible tor 
theSe disturbances; and 

(d) whether Government propo. 
to pay compensation to the victims? 

TIi£ 'MtmSTER OF STATE IN 
THE MINISTRY OF HOME AFFAIRS 
(SHRI YOGENDRA MAKWANA): 
(a): Localised violent incidents of 
communal nature place in some parts 
of the country including Moradabad 
and Delhi since August 1980. 

(b) Information relating to loss of 
human life and property in communal 
inciaents during the period 13th Au-
gust to 25th November. 1980 is being 
collected from State Governments rud 
will be laid on the Table of the House. 

(c) The State Government of 
Uttar Pradesh have appointed a ('om-
mission of Inquary under the commi-
ssions of Inquiry Act, 1952', headed 
by a Dlstrict Judge, to investigate intc> 
the incidents which took place m 
Moradaba4 on the 13th August, 1980. 
Besides, the local authorities concern-
ed have l'egisterei cpiminal eases. 




